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CORAPHs
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For the Petitioner;;.. - None.

3UDGEMENT (ORAL)

(By Hon'ble Mr. Justice U.S. Malimath, Chairman)

This reuieu application appears to have been filed

in May, 1990. Certain defects were noticed and they uere

duly notified. No steps were taken to rectify the defects.

Hence, the matter uas posted before the court today. Though

the matter uas called tuice, none appeared. Hence, this

R.A, is dismissed for non-prosecution.
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